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Proposal to layiaa our Modern Sani-
tary System in C8lltcmment Board, 

Kanpar 

43 15. SHRI A. U. AZMI: Will the 
Minister of DEFENCE be pleased to 
state: 

(a) whether the K~mpur Cantonment 
Board, Kanpur, had earlier submi~d 
its proposal for laying out mccem B~ni-
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tary system and to provide ita services to 
the residents of Cantonment theleby 
to improve the lots of Harijans and/or to 
disc,ud their services for cleaning private 
privies of the residents! ; 

(b) if 10, whether sanction was not 
accorded Bor has anything been dene at 
present; 

(c) the reasons therefor ; and 

Cd) action being taken up to provide 
5UC~ mi:::J.imum am:nitie! s to the rellidents 
of Shantinagar and Faithfulganj areas 
from whom rates and taxes are reali!ed 
by the Canpore Cantonment Board ? 

THE MI~ISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
SHIVR.t\J V. PATIL) (a) to (c). No, 
Sir. 

Cd) A major portion of Shanti Nagar 
and Faithful Ganj areas is covered by 
sewer lina; which have been laid before 
independence. Due to increased popula-
tion, these sewers cannot take additional 
load ifextended to remaining parts of Sha-
nti Nagar, Faithful Ganj and lVlirpur. 
Further due to acute shortage of water, 
it is technically not feasible to extend 
sewerage to the remaining parb; of the 
Cantonment. The Board has under con-
sideration a scheme for improving water 
~upply by tapping underground sorurces. 
On the implementation of water supply 
scheme, the extention of underground 
sewerage to the remaining areas of Shan ti 
Nagar and Faithful Ganj and other parts 
of the Cantonment will be exami_ ed by 
the Cantonment Board. 

Locations of Public 
and industries 

undertaldn,s 
in Bihar 

4316. SHRI K. M. MADHUKAR: 
Will the Minister of IXDUSTRY be 
pleased to state : 

(a> the name, and bcdions of various 
industrial undeI" takings under hi! ad-
ministrative Jurisdiction, compositions 
of Board of Directors, amount of profits 
or loss earned during the last three years 
of their activities ; 

(b) whether it iii a fact that number 
of Public Sector industries under his 
Ministry are facing crisis due to increased 
number of mterference in the matter of 
employment etc.; and 

(c) t~e total number of industries set 
up dUling the last two ye~ in the State 
of Bihar, their location, employment. of 
worken envisaged and the number of 
proposal being considered for setting up 
further projects in public sector in Bihar ? 

THE ~lI:SISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARA.~JIT CHANANA) Ca> A 
statement is attached. 

(b) No, Sir. 

(c) No Central Public Sector Under-
taking has been set up in Bihar during the 
last two years under the jurisdicticn of 
the Miniftry of Icdustry. Th(1e U. co 
proposal under consid( rt. tkn of this 

. Ministry for settirg up tr.y frojcct in ful:-
lic sector in Bihar. 

Statement 

The names of the Public Sector Under-
takings und~r the Ministry of Industry 
are available in the AJ"nual Report of 
the Ministry 2T.d the information with 
regard to their locatior.s, Board of Dinc-
tors and Profits/Losses is avalable in th~ 
Annual Reports of the respective public 
sector undertakings which are laid on the 
Table of the House and are ab:o available 
in the Parliament Library. 

So far as Public Sector Ur.dtrtakirgs 
located in Bihar under the adm;nistrative 
control of the Ministry of Industry 2.~ 
concernc'd, the information is as follows:-

There are only two Public Srctor UT-du-
takings located in Bihar viz. MIs. Bharat 
Wagon & Engg. Co. Ltd., MUZ&ft"arpur 
and Mokameh and Heavy Engineering 
Corporation Ranchi. BWEL are havia'1g 
two factories, one in Muzafiarpur and 
one in ~{okameh. 

The composition of existirg Board of.. 
Director.; in BWEL and HEC are given 
below:-·~ 

Bharat Wagon tmd Enginening Co. Ltd. 

I. Shri A. K. johri, Chairman-cum" 
l\{anaging Director. 

2. Shri P. V. Rao, Director, Departmenl-
of Heavy Industry •. 

3. Shri S.N. Agrawal, Director, Depart-
ment of Heavy Industry. 

HIflfJ.Y Engineering CrwfJDratirm 

I. Shri S. R. Gain, Chairman & Manf f,-
ing Director. -' 

2. Shri S. N. Bajpai, Director, Foundery· 
Forge Plant. 




